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IN THEHON’BLENATIONALGREENTRIBUNAL

PRINCIPAL BENCH, NEW DELHI
OA No.1132 of 2024

INTHE MATrEROF:

Deepak ...Applicant

Versus

State of Haryana & Ors. .. . Respondent

Status report by Bhupinder Singh, EE, Regional Officer, HSPCB, Panipat on
behalf of Respondent No.2.

Most Respectfully Showeth:

1. The above-captioned matter was listed before this Hon'ble Tribunal on

28.10.2025, wherein the following directions were passed :

" in view of the above, HSPCB is directed to compile information

regarding operation of all such concrete ready mix concrete plants in the

State of Haryana and verify their compliance status regarding compliance

with environmental norms and to take appropriate action in case of non

compliance against the violators in accordance with law and to upload the

information in this regard on its website with all requisite details within one
month ."

Copy of the Hon’ble Tribunal Order dated 28.10.2025 is annexed herewith

as Annexure-R/ 1.

2. That in compliance of the direction issued by Hon’ble NGT undersigned has

been authorized by the Board as Nodal Officer vide letter dated 27.11.2025

to file the status report of all Ready Mix Plant (RMCs) operating in the State

of Haryana. Copy of letter dated 27.11.2025 is attached as Annexure-R/2.

3. That for the Establishment and Operation of the RMC Plants, the unit is

required to obtain Consent to Establish (CTE) and Consent to Operate

(CTO). Both these consent applications are to be applied through the online

portal i.e hrocmrns with the requisite documents including land record. The

requisite documents related to Land Parcel are as under-

• Change of land use permission/license/NOC certificate from the Town

& Country Planning Department or respective Municipal or other

Authority or village Panchayat, as the case may be.

• Fard Jamabandi and Intkal of land of the unit, in case unit is located
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2.

outside approved industrial area/estate.

• Lease deed/ Rent Agreement in case land is taken on rent or lease,

Collaboration deed in case of construction projects, if applicable (duly

registered with revenue authorities)

• Proof of receipt of application submitted to the Forest Department for

clearance / permission /NOC, of Forest Department

The copy of CTE Checklist prescribed by the Board is attached as

Annexure-R/ 3

4. That no sitting parameters has been prescribed for Establishment/

Operation of RMC Plants. No Trade Effluent is generated in this process.

However, as per site condition, water sprinkling is required to supress the

dust emission generated due to movement of vehicles. Also, the conveyer

belt and feeding Hopper for the aggregates should be properly covered to

avoid dust emission.

5. That, it is relevant to mention here that manufacturing process of RMC Plant

involves mixing of raw materials which includes Sand, Aggregates, Cement,

Additives and Water in the required proportion (as per requirement) in a

closed Mixer Tank, from where it is loaded into Transit Mixer (TM) Truck

and transported to the construction site. The process flow chart of Operation

of RMC Plant is as under-
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J.

That communication was made with all 23 Regional officers, HSPCB by

Regional Officer, Panipat, vide letter No.2607 dated 07.11.2025, letter No.

3348 dated 01.12.2025 and letter No.3537 dated 19.12.2025 to provide

information of RMCs operating in their respective jurisdiction for preparation

of report in said matter and onward submission to Hon’ble NGT

6.

That as per information received from all the Regional Offices in the State

of Haryana there are 370 No's of RMC Plants found established. Out of which

184 RMC Plants are operating with valid Consent to Operate from the Board

and 186 RMC plants has not obtained Consent to Operate from the Board.

Closure action against all the violating RMC plants has been taken by the

Board. Action for imposition of environment compensation against the

violating RMCs has been initiated as mentioned in the Table.

7.

That the information was received from the all Regional offices of Haryana

(other than Panipat) through email, has been complied and is summarized

in the table below :-

8.

Detail of RMC Plants
Status of Action Taken

0 0
RMC I RMC
where EC I Dism-
recommen I antled
-ded to
HO

No. of
RMC
witho

ut
C’I'O

o

No. of E RMC
RMC F with
Identi } CTO
fied

r
No. 1 of

Region
o

RMC I RMC
where I where
closure 1 EC
action I imposed
taken
0

37

Ambala
Bahadu
rgarh/
Jhai jar

nattabg
arh

NA0 0

NA28 13

0
9037 37

72 1 TT=

4 1

0

21

1

1

2

1

I

5

0

0

3

1

1

3

0

7

1

1

I

Dadri
a

ad

5

6

Gm
nln

ain
North

9

31

0

35

ad

n4

+IHl
aIn
South

rD448 31 11

EC could not be

imposed on 03 No.
RMC Plants for want

of ownership proof
and duration of

0

violation
NA0

1

6

1

0

NA

EC imposed on 03
No. plants having
CTO but found

violating GRAP
direction
NA

EC upon 03 No. RMC
Plants could not be

imposed as closure
action against these
were taken

before adopting EC
'ojicy by the Board.

NA0
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9

0
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20
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The Regional Office wise detail of RMC Plants is attached as Annexure-R/4
to R/27.

That in compliance of the direction issued by Hon’ble NGT vide order dated9

28/10/2025 the compiled report of the RMC plants established/operating

alongwith their action taken report has been uploaded on the website of

2

0
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0
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0

0

0
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0
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0

0

1

1

0

0
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2
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0

9
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3

0
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2
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4

6
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1

9
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6

0

1

1

73

0

0

0

1

8
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NA
NA

0

0

0

4
NA
01 RMC Plant was

found violating with
the Environment
norms of Air
emission. Therefore,
EC was imposed upon
the RMC.
NA0

0

0

NA

0

0

4

0

0

0

0

0

29

01 No. RMC was
closed for

establishing without
C TE/CTO. Now
RMC has deposited
the EC and closure
order has been

suspended. The RMC
is now operating with
valid CTO from the
Board
NA
NA

EC could not be

imposed upon 01

RMC plant as the
RMC plant
dismantled its plant
and machineD' from
the site and no

previous record of the
unit is available with
the office
NA
NA

NA
NA
NA

HSPCB (www.hspcb.orq.in ).
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10. The present Action Taken Report is being filed for the kind consideration of

this Hon’ble Tribunal. The answering Respondent undertake to comply with

all directions passed by this Hon'ble Tribunal in letter and spirit and to

furnish further compliance as and when required.

Date , Ll/ ,b ) ),26

Place: p„KIA'+

ingh, EE

Regional Officer, HSPCB, Panipat
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Item No. 04 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1132/2024

Deepak Applicant

Versus

State of Haryana & Ors. Respondents

Date of hearing: 28.10.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the Applicant.

Respondents: Mr. Rahul Khurana, Advocates for respondents No. 1 to 4.
None for respondents no. 5 and 17.
None for respondents no. 7, 8 and 10.
Mr. Gaurav Agarwal, Advocate for respondents no. 15 and 25 (through VC).
Mr. Som Raj Chaudhary, Advocates for respondent no. 23.
Mr. J.K. Sharma, Advocate for respondent no. 24.
Mr. Atif Suhrawardy, Advocate for respondent no.28.

ORDER

1. Vide order dated 04.09.2025, respondents, who had not filed their

responses, were granted opportunity to file their responses within 15 days.

However, no responses have been filed by such respondents.

2. One more opportunity is granted to the respondents, who have not filed

their responses so far, to file their responses within one month.

3. In its reply dated 14.07.2025, CPCB has mentioned that ready mix cement

concrete plant has been classified under 'green’ category as per the revised

Classification- 2025.

4. In view of air pollution generated by ready mix concrete plant containing

silica particles, we have serious doubts regarding its categorization in 'green’

1
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7.

category and we consider it necessary that the matter is required to be duly

considered again on the basis of the material relied upon by CPC'B.

5. Learned counsel for respondent no. 28- CPCB seeks time to file additional

response for placing relevant material before this Tribunal.

6. In the present case as per report filed by HSPCB, 21 ready mix plants were

set up without obtaining CTR and CTO from HSPCB.

7. In order dated 17.07.2025, this Tribunal had highlighted the necessity of

taking prompt remedial action at the initial stages of setting up of such plants for

ensuring that such plants are not set up and operated in violation of

environmental norms as subsequent orders for closure and environmental

compensation are not sufficient remedy to irreversible environmental damage

caused by illegal operation of such plants.

8. In view of the above, HSPCB is directed to compile information regarding

operation of all such concrete ready mix plants in the State of Haryana and verify

their compliance status regarding compliance with environmental norms and to

take appropriate action in case of non-compliance against the violators in

accordance with law and to upload the information in this regard on its website

with all requisite details within one month.

9. In view of the observations made by Hon’ble Supreme Court in Civil

Appeal No. 757.760 of 2013, Delhi Pollution Control Committee u. Indhi

Property Co. Ltd. Etc. , permitting SPCBs/ PCCs to impose and realize

environmental compensation under the Water (Prevention and Control of

Pollution) Act, 1974 and the Air (Prevention and Control of Pollution) Act, 198 1,

and HSPCB may also take further action for imposition and realization of

environmental compensation from the violators.

IO. List on 01.04.2026 for final hearing.

2
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g.

11. A copy of this order may be sent to the Member Secretary, HSPCB by email

for requisite compliance.

Arun Kumar Tyagi, JM

October 28th, 2025
Original Application No. 1132/2024
AB

Dr. Afroz Ahmad, EM
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Aho%w\t- RIX

HSPCB-060001 (0016)/39/2025-SOLID WASTE MANAGEMENT CELL-HSPCB 1/281715/2025

HARYANA STATE POLLUTION CONTROL BOARD
C-1 1, SECTOR-6, PANCHKULA
Website – www,hspcb.org,in

E-Mail : hspcbsolidwaste @gmail.com
Ph:01 72-2577870-873

27-1 1-2025

To

The Regional Officer,
HSPCB, Panipat.

Subject: Regarding order dated 28.10.2025 passed by Hon'ble NGT in the
matter O.A No. 1132 of 2024 titled as Deepak Versus State of
Haryana & Ors.

Kindly refer to your letter No. HSPCB/PR/2025/2608 dated
07.11.2025 on the subject noted above.

In this connection, it is intimated that you have been nominated /
appointed as a nodal officer to ensure compliance on the directions passed by

Hon'ble NGT vide order dated 28.10.2025 on behalf of the Board, and to submit

compliance status for uploading the same on the website of the Board.
Digitally signed by
MONIKA
Date: 27-11-2025

Scien;i£i99:(MM Ce11)

For Member Secretary
Copy to:

A copy of the above is forwarded to All Regional Officer, HSPCB, with

a direction to submit the desired information related to this case, if any, directly to

Regional Officer, Panipat.

1

File No. HSPCB-060001(0016)/39/2025-SOUD WASTE MANAGEMENT CELL-HSPCB (Computer No. 1134733)

Generated from eOffice by SARUP SINGH. Clerk 3 (SWM). CLERK. Haryana state Pollution Control Board on 27/11/2025 Q4,31 PM
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4@ex uNeP/3

An nexu re-V
Check List of documents for obtaining consent to establish (CTE) under

Water Act, 1974 / Air Act, 1981

1. 1;t Consent tO Establish

1. Online application
2. Proof of deposit of NOC/CTE fee and performance security.
3. C.A. Certificate regarding capital investment cost w.r.t. land, building,

plant and machinery of the proposed project
Fard Jamabandi and Intkal of land of the unit, in case unit is located
outside approved industrial area/estate.

4

5. Power of attorney/authority letter to sign the application.
6. Allotment letter of the plot issued from the concerned authority in

case of approved industrial area.
7. Manufacturing process and process Flow Chart.
8. Design Scheme of Effluent Treatment Plant/ Sewage treatment Plant,

Air Pollution Control Devices / Hazardous Waste Management as
applicable, with Hydraulic Design and design calculations based upon
the Pollution load and prescribed standards.

In case of Brick kilns, design and drawing of high draft Zig Zag
technology based Kiln and stack.
Report of Tehsildar and District Forest Officer regarding Kisam of land9
through Deputy Commissioner, for areas covered under Aravali
Notification, if applicable. In case the land falls in the industrial estate
/ area and HUDA sectors, the report of Regional Officers will be taken
regarding applicability of Aravali Notification (only for District
Gurugram and Nuh).

10. Clearance/ permission in case of the projects falling in the revenue
estates covered in the Notification no. 191(E) dt. 27.08.2010 issued
by Ministry of Environment, and Forest, Government of India
regarding protected area of Sultanpur National Park in District
Gu rg aon.
Proof of receipt of application submitted to the Forest Department for
clearance / permission /NOC, of Forest Department.
Report of Revenue Department / Forest Department & other
concerned departments regarding sitting parameters in respect of
Stone Crushersf Hot Mix Plants, Screening Plants, Pulverizes, Poultry
Farms and License of DFSC in Case of brick Kilns.

Change of land use permission/license/NOC certificate from the Town
& Country Planning Department or respective Municipal or other
Authority or village Panchayat, as the case maY be.
Lease deed/ Rent Agreement in case land is taken on rent or lease,
Collaboration deed in case of construction projects, if applicable (duIY
registered with revenue authorities).
Copy of Environmental Clearance in case of the projects covered
under, EIA Notification dated 14.09.2006.
copy of MOA / partnership Deed / Trust Deed, as applicable having
the name and address of Directors/Partners.
Declaration by the unit regarding awareness about pollution control
related standards and law and undertaking for their compliance, as
per Annexure-VII,
Site plan of the unit in case it is located outside approved industrial
a rea
Layout plan showing the details of all manufacturing processes,
location of stacks/ chimneys, ETP/ STP, APCM, Hazardous Waste
storage and treatment facilities, tube wells, Water SUPPIY linesr
Effluent drains and final outlets for the disposal of the effluent.

11.

12.

13.

14.

15.

16.

17.

18.

19.
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hw%\ne-BIR

Region S . No. 1 Name & Address of the unit Status of
CTO
(Obtained/
Not
Obtained)

jstatus of action taken in case of non-compliance I Present
Status

E (Operational/
i Non-

}Operational
/Dismantled

Remark

(if Any)

o it
Action I Environment I of EC I EC

(Yes/No)jcompcnsation jimposed IDeposited

Ambala o
Village Bihta Saha Ambala

Obtained FRI [N= F HmI–-Tax

Ambala 2 ]iRl/s Molltei Gt:
Village Khatoli District Ambala

Ohta illed [M FM RN ®mlM

Ambala T a

and PO Naggal Teshil and District
Alnbala PIN Code 134007

NA NA M m m=–N

Ambala c
Tehsil Saha, DisH. Ambala

Obtained M M f/TRI Rma

Ambala I

No. 29 Kila No. 18/1/1, Village
Sounda, Sector 25, District Ambala

r\ RN M–nRI mm––Tm

Ambala a ra

Ltd.,Village Mc)hra 'Fehsil Alnbala
Cantt District Ambala

M M F/ me o
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AWbw\t-
Region

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

bahaigiiF

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadaaai

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Ballad urgarll

S. No. 1N'ame & Address of the
unit

Status of CTO

(Obtained/ Not
Obtained)

M/s Sidh i Vinayak Read\,
Mix Concrete Plant,

Bahadurgarh bypass Vill-
Kassar, Bahadurgarh,
District Jhajjar

1 Not obtained

[hZ;Ek
RMC PLANT, VILLAGE
SONDHI, District Jhajjar

2 o

EliiiiFiRM;iiii;y–moma
Pardeep Village - Siddipur
Lowa, DisH - Jhjjar

3

M/s SKS Enterprises Pvt,

Ltd, Bahadurgarh by Sh.
Ashish Deshwal

4 Not obtained

5 Not obtainedr

Pardeep Village . Siddipur
Lowa, DisH - Jhjjar

6 1 0

Omparkash, Village -
Siddipur Lo\va, DisH - Jhjjar

1 ftMTc Ro
Soldha, DisH - Jhjjar

7

8 B1 n==Bi=
Khan, Vill. Luhari, Pathodha

road, Jhajjar
9

10

11

12

13

s I)

Gupta, Vill-Luhari, Jhajjar.

Eslcmi&iCT)i
Amar Pal, ViII- Luhari

[FmEIin
Vinay, Vill- Sasroli

Not obtained

miT
I a

Jhajjar

miIi;aM/s Unnamed RMC by
Pardeep, vin- Sidhipur
Lowa, Bahadurgarh, District

Jhajjar

M/s P AND S Infratech

Plant-I & II, Jhajjar
Gurugram Road Village
Dadri Toe, DisH. Jhajjar

14 Not obtained

M/s P AND S Infratech

Plant-II, Jhajjar Gurugram
Road Village Dadri Toe,

Distt. Jhajjar

Not obtained15

16 M/s Chahar Builders,

Village Passour , DisH -
Jhajjar

Not obtained

nsTLmnXBR8:
C)pp. MET No. 7
Farrukhnagar Road, Village
Dadri Toe District Jhaiiar

@smiEiTilaiR
Gurugram Road Village
Naurangpur District Jhajjar
&l/s Chahar Builders, MET

Reliance, Jhajjar Gurugram
Road Village Dadri Toc ,
DisH - JhiiarHimmr iTn
Ltd. Village- Pelpa, Teh.

Badli Distt. Jhajjar

17 o

Ni;iii=18

19 )

[MULTi:i20

21 S t
Balaj i Construction
Company) Jhajjar Gurugram

road, Village- Yakubpur,
Teh. Badli DisH. Jhajjar.

M/s HindusiiiiRib-4-a
Yakubpur road, Village-

Sondhi, Teh. Badli

DisH. Jhajjar.

lgMImI iI22

Status of action taken in case of non-compliance

o

Action (YesIEnvironment
/ No) 1 Compensation
e

Yes

Yes

Yes

Yes

Yes

He

Fe;

\Ts

Yes

Yes

Tei

Yes

Yes

Yes

Yes

Yes

yes

\’es

l@

Yes

IPm

c

I ;––TRI

r

r

c

imiFmaT––m

i==–inT

r

l

mci;mFTi;(

Under p==F-iM

-iRT

e m
HO vide letter no
6994 Dated
17.03.2026

aBaR;billm5m
HO vide letter no

16991 Dated
17.03.2026

Recommended to
HO vide letter no

16996 dated
17.03.2026

Recommended to
HO vide letter no

16999 Dated
17.03.2026
Under Process

Recommended to
HO vide letter no
6997 dated

17.03.2026

§Ml ell(led to
HO vide letter no

T&aaRm
HO vide letter no

16992 Dated

17.03.2026

1

HO vide letter no
16993 Dated
17.03.2026

o

Deposited
losed

0

rd

O

()

@

F)

@1

;(

5(

ro

( )

a(

I

Tsmm

-Emm

M-B

lamm

M–-–id

Present Status

I(Operational/
F Non-

1 Operational
I/Dismantled

Remark (if Any)

scaled b\'
Board

Dismantled

[s;aTiT;i
Board

n:iT
Board

!@1lcd by
Board

ms=ci

DisIll tTat

[sTaTeni
Board

sell led b\'

Board

sealed by
Board

scaled by
Board

c

Board

sealed by
Board

e
Board

HIm-i;
Board

I
Board

Gsm
Board

I

Board

[sm
Board

FaitH
Board

e
Board on

©lm;
Board on

468



13.

Region

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

Bahadurgarh

S. No. 1Name & Address of the [ Status of action taken in case of non-comStatus of C’FO

(Obtained/ Not
Obtained)

unit t

I Action (YcsIEnvironment
/ No
Ye:[ERBmRTatiTiT;}=

Ltd

Yakubpur road, Village-
Sondhi, Teh. Badli
DisH. Jhajjar.

23 Not obtained

Yess e
PLANT, VILLAGE Nimana

District Jhajjar

K25 I

Pvt Ltd , killa No. 42/2/2/1,

Vill- Yakubpur, Teh Badli ,
DisK - Jhajjar

O

26 M/s SS Enterprises, ViII-
Gubhana, I'ehsil-Badli.

Distt. Jhajjar

Not obtained Yes

s Ca

Acchel
s
Bishan

27

28

29

Yes

He

Yesmania;in
Village - Siddipur Lo\va,
DisH - Jhiiar

s

Balaur Chowk, Bahadurgarh

c

30 Yes

Yes

Not obtained

s Ic

Balaur Chowk, Bahadurgarh

MM;iFs m
Mix Concrete Plant, Sector-

3, Beri Road, Bahadurgarh
s

Village- Bishan, teh. Beri,
DisH. Jhai jar
m . builders, near

Balour Chowk, Bahadurgarh
Bypass, Bahadurgarh,

District Jhajjar

M/s MDN RMC by

Mahipall, Khatiwas

32 Yes

liT®ot obtained33

BeMa);iiii34

Not obtained35

36

37

Yes

Be

Yes

©Feni;rT;amm®
Jaibhagwan, new bus stand,
Fhaiiar

s

(ATC) Ready Mix Concrete
89//10/1/2, Village-

Ladrawan,

Distt. Jhajjar.

C

Not obtained

Com lensa tion

Recommended to

HO vide letter no
16998 Dated
17.03.2026

Recommended to
rio vide letter no

16995 Dated

17.03.2026
Under Process

TiTiBm

Under Process

Under Process

r

r

r

Tame

I

a;iFr-ni;FBI

r

r

-m

lliance
r

EC 1 Deposited
imposed

Rs 68m

s

[0N'\

at

rd

W

ro

\ ,\

RN

ri

F@

rd

F@

[i

[0

F@

[a

Present Status IRemark (if Any)
(Operational/

I Non-
OperationalFm
Board

c
Board

FC==e=
vide letter 5630
dated 24.1 1.2025

Reassesment of EC

is unrder process

e

Board

Ml wIlla) i

board

IFbMllant led

Dismantled

Dismantled

Dismantled

Dismantled

m=E:

Dismantled

Di>;Ml ;m

Dismantled

I)islnantled

e
board
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I Ll.
Region

Ballabgarll

mabgarh

BaltiiLartl

Ballabgarh

Ballabgarh

Ballabgarll

Ballabgarh

a;TERjari

Ballabgarh

Ballabgarh

BallabgarIl

Ballabgarh

Ballabg£lrll

Ballabgarh

Ballabgarh

Ballabgarh

RaII abgilrll

Ballabgarh

mTvh

mbgarh

Ballabgarh

S. IName & Address of the unit
No.

1

l

o or

– 143, Faridabad

Waiiii:aiiii;F\Tmm=tTRTi
Village-Mirzapur, Faridabad

'@ccpts Sollltillo P\1. Ltd. Plant II, Near Village-
Mirzapur, Fdridabad

Mlpoorji Pall{§lji alld Co. P\1. Ltd., Sector-67,
Industrial Model Town, Faridabad

4

5 a M,
Mr. Power House, Ballabgarh, Faridabad

6 a
I Road, Ballabgarh

FaiR-;dimix Pq Ltd .. Vill-Mi4apur. Global
Industrial Park, Sector-73, Faridabad

r
Mohna, Tehsil.Ballabgarh, Faridabad

M=Ami=TlimIT;ii;
Dayalpur, Sub Tehsil- Dayalpur, Dist- Faridabad,

HR 121007 (Sun’ey No. 7// 6/1, 7/1/1. 15/2/2,
16/1/1, 8// 10,11, 20/2)
F=EFa3TdFimmTiliFam
killa no 16/1/2, 16/2/2, 17/1/1, 25/1 Village Panheda

Khurd, Tehsil MoIIna, Ballabgarh, Faridabad

8

9

10

TMmi\F;=mmajTF
(Mirjapur), Tehsil-Tigaon, Faridabad

1 E LIMITED,
IPLOT NO 926 SECTOR 68 IMT FARIDAB AD

a 1 30-04-2023 to
Ballabgarh District Faridabad Haryana Khe\vat no 1 3 1.12.2029
346/3 17 min, khautani no 390, Mustkil No. 72, Kila

no. 6/2/2(5-13) and Mustki] No. 72, Kila No. 15/1 (3-
4) Rakba 3 Kanal 4 MarIa in Jhadsately, Faridabad

1 3

a iii::mmm==;=6Xo
Faridabad (for the project of M/s HRH Projects PH. 131-12-2028

Ltd.)
07-02-2025 to

Khe\vat No 20// 1 1 Min Khatauni No 23 Khasra No 131-12-2034

169 Kila No 9/12.15 127.19 13/1/3 5-11 waka nrauj
Pali Faridabad

14

15

momi;TIii
I– 143, Faridabad

mm;T=;t=rm)ymviiRE;BEI::
Sector – 143, Faridabad

ma1
Mirzapur, Sector-74, Faridabad

16

17

18

T;–Fm=m=mmtiirTlaa
IFaridabad (M/s Sanlnul Construction - RMC Plant)

76–NMM;Rl;iimiT;im=i
IBridge, Ballabgarh, Faridabad

e saintly,
I Opposite Sector-59, By Pass Road, Faridabad. Lat :

28.301033, Long: 77.309791

IStatus of C’FO IStatus of action taken in case of non-compliance
E(Obtained/
Not Obtained) IClosure jstatus I Amount of jstatus of EC

Action I Environment IEC imposed I Deposition

M
M
No

Fo

M

15-10-2025 to
31 -12-2028

E63£§6-2-FI
31-12-2030

E=6728IIli
31.12-2030

wLJ 1 - 30:6 to
31 -12-2026

01-01-2026 to
131 -12-2030

18

M

M
M

31 -12-2035

I

31- 12-2029

>

3 1 .03.2027
13-06-2024 to

31 -12-2028

12- 10.2024 to

31- 12-2033

>S o

-m
131.12.2029

Ti:i)laB=-in
1 31-12-2027

M

Ni

FR

M
E:a

V=

15-10.2025 to
31-12-2028
'15-id-2025 to
1 31 -12.2028

liZ!!

l@

[M

Compensation

FR

NA

NA

RN

M

HN

NA

RN

RN

NA

M
NA

NA

RN

M

M
NA

NA

NA

M
m
M
M

M
:\' '\

Fn

M

} nNNA

M
FRI

M
mN

M
FHI

RT–TIM

nFri NA

nN IR–iFRI

NA

NA

NA

NA

NA

}\'A

WTo iibi6a
HSPCB/PLG/2
025 24-09-
2025

34 0000

Re:Ison f(Ir n(it llll1)tlsing
EC

M
Fn

FRI

RN

M

M
M
Fa

M

M
FRI

NA

M

M)

rN-i

TaX

Mt t
lother department to
I determine the duration
of violation &

ownership and case of
EC \viII be

reconrnrended,

I

164,000/-

b=mmmar afimE;in
I other department to
I determine the duration

of \iolation &

ownersllip and case of
EC \viII be

recommended

Rio;mmS:Re-am
I other department to
determine the duration
of violation &

ownership and case of
EC will be

recommended

I RemAr'

!(IfAny)
Present Status

1(Operationat/
Non-

I Operational
1 /Dismantled
t

Pp:m
Mt
[

t

Pam
M;i
t

m=an

FaRm

Fm
FF,iM

(

( >1)cl-atiollal

t

t

riiii;Fm
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If
At\pet">t- K/7

Bhiwani Region

Status of action taken in case of non-colnpllance

Present StatUS

(Operational/ IRemark
Non 1(II Any)
IOper8tlonalAmoun

EC
I/Dismantled=miroomc©

Action (Yes IComFnsation
/ No)

MiTHTm-jwa

Ashok Cement
Not obtaIned8hlwanl I Agency, Rudra COIOnYf Tc>sham

bypass, Bhlw8ni

Regional OfficerB HSPCB.

Bhiwani Regan
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4nreXLpq -K/8
Region S. No. 1Name & Address of the unit Status of

Cl-0
(Obtained/
N ot
Obtained)

Status of action taken in case of 1 Remark
Status (IfAny)
1(Operational/
NonClosure Status r
IOperationalActio Environment lof EC EC

(Yes / No) ICompcnsation !imposed IDeposited F/Dismantled

M/s Mann Builders (RMC),
Near l\'lohindergarh cho\tk.
Charkhi Dadri

mc amc He
on

16/9/2025 )

s
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17,

Sr.

No' m=meT

[""
RegIon

M'abad
RegIon 114/4, Milo Stone, Faridabad

mlemaT(mmm
I SECTOR 31 FARIDABAD

Faridabad

Region

rGORRM
IBHUPANI SECTOR 89
IFARIDABADmGmamm
I Village and Post office Pali
Faridabad Harvana
MB[©lm© brete, VILLA'a
ITILPAT FARIDABAD

Faridaml
Region

3

Ma BcHaM> ]

RegIon

4

Faridabad

RegIon

Fari©aM:

RegIon

J
RIWAZPUR

ma gHana ]

Region

7 NDCON CONSTRUCTIONS,

IMUage nkawali Sector 89
Fariadbad

E me
I plant at A#ordable Group
I Housing Amolik Park. Sector 84
Faridabad
L

Sector 27A Delhi Mathura Road

MUage Mewla Maharajpur
Faridabad Haryana

8Faridabad

Region

9Faridabad

Region

Ma 'idabad
Region

10 s
IBhaskar Estate Sarai Khwaja
Chowk DelhI Mathura Road

Amranagar Farldabad
121003 HaryanamM

I VILLAGE BADHKAL
11Faridabad

Region

Farida bad

Region

O C

IMathura Road. Pocket I situatea
1 at Khasr8 No. 47/1. Sector 27 .
Faridabad

m)miammF)
I Delhi M8thur8 Road Faridabad,

IHaryana

Farida bad

Region

B/m;;mx
I Plant within plotted colony of
ISVC and Lahari at Village Sarai
Khwaja, Sector43. Faridabad,
H8ryana

14Farida bad

Region

m5 mD
}Mathura Road, Faridabad

Farida bad

Region

RTf:Cbi
IpvT LTD, Kllla no. 44-25/2,
47-5/2 & 47'6, village
Mewla Maharajpur, 14/5
MIlestone. Mathura Road.
Farldabad

16Faridabad

Region

m
I PrIsm Johnson Limited, 14/7
Milestone Mathura Road
VIllage Mewala Meharaipur
Farldabad

17Faridabad

Region

I Status of ActIon taken in case of Non4ompllarMStatus of
CTO

( ObtaIned/
Not

F ObtaIned)

Closure
I ActIon

I (Yes/No)

Fn
ama–To

[N=Obtained

FoObtained

[M

Rae

Fo

Obtained

Obtained

Obtained

FoObtaIned

iiiObtained

TFJObtained

Bem)

He

FRI

[f=m)

EU;iiiFTa;

No01/01/202
1-
3 1/ 12/202

4

29/06/202
0-
3 1/12/202
4

No

ma 1 mm
I EnvIronment I Imposed I deposIted
jcompen8auon I

Mi

nlm-;iTaT
I recommended
the Ec of Rs.
10.50.000/. No.
U283979n026
Dated
12.06.2026 and
sent to head
office which is
underproc8s s

HaiR
1050000/-
I recommended

FRI M

nN RN

FRI

RN

RN

NA

NA

NA

TNTNA

RN[a

RN[N-i

Unit has
Ideposisted the
IRs. 2.15,625/-
thrgouh DD
5077124132
Dated
03.03.2022

5

mao
I violating the
CRAP orders and

E EC was imposed
and unit has

deposited the EC

amount Rs.

1000000 on dated
25.04.2025

through NEFT vlde
No

INF/NEFr/lacN42
02504255555955

7/INDBOOOO

mr=––Mmi
I established
lwithout CTE and
EC was
imposed. Unit
has deposisted

the Rs. 860000
t hrgouh RTGS
(Reference: Dr.
PUNB0491600 -
Haryana State
Pollution Control
Board) on dt
03.06.2025

mo .
1000000

recommended
on dated 1&01.
12025

I recommended to
HO due to
violation of
IGRAP orders

EC

NANA

FRI NA

-Ta

mr a m
I(Op6rattonaPNono
IOperattonaUDtsman I
I Red

MmBM

FMBii;iF®

FermirFa

RN o

Mm
@mri

RN

FRI

ra e

MoZiaTa

FM=riRN

KBaimFA

We

perational

®m©cFBB-riibm

Mo[0

FBaT8ia

Ms–1

BIZIT;a

Inletwe- K/?

AnnexurHe I

Frn;ioTiF©8

[tim
leom the Board and EC of
Rs. 10.50.000/. was
recommended for not
I improvement dust pollution
I system. The recently
IIn$pection as done by
Head Office team. The

I unit is overall is complying

FJiFim©WI

[GFiiirm

r

F
FmmiM

[aFit-iiiM

r

[arTIE=M

FRRTIIIRaI%

mrt

Frit-K-iiM

a
Board and EC of Rs.
10,00CX>0/. has been

Freeommened by this office
Ion dated 1 &o1-2025

mr
Presently unIt is

DIsmantled

FeZGm
I DIsmantled
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18.

RegIon

ma

RegIon

FiMr8HaM) ]

Region

Farida bad

I Region

Sr.
No.

I UnIt Name & Address

13l;iE;Ttl mm
Ino 89//20,21,22/1 Plot 1 1 -
I no. 15/2 Sector-27A Main 1 31/12/202

Mathura Road, Faridabad. Is

18

RmRETFBmm
I PVT LTD, Mata
,\mdtanandamayi Math,
Amrita HospItal Chowk,
Mata Amritan3ndamay:
Mara, Sec-88, Nehar Par,
Faridabad

19Faridabad

Reg:on

RMrintl
IAurla, Kher1 Road, Sec-88,
Faridabad
WEgEti- pvT
ILTD, 12/1 MATHURA ROAD

SEcroR 27D FARIDABAD

21 ()

21

Diim
Itatttude 28.413707
I LongItude 77.306111,
Rlalway StatIon Road,

22Faridabad

Region

[:llri Niwas cma-Fii
I having latItude 28.454535
I ongltude 77.327543,
VIllage, nlapt, Farideb'Jd

23Faridabad

Region

i Status of ActIon taken in case of Non'CompIIance.Status of
I CTO

(ObtaIned/
Not
Obtained)

ma r o

EnvIronment I Imposed Idepo•ltod
I CompensatIon

I Present Status I Remarks
1 (OperatIonal/Non-
IOperaUonaPDlsman
I Red

Closure
I ActIon

1 (Yes/No)

Fax nsma PresentlTm
DIsmantled

NA

Bem;m
I DIsmantled

Emm[mrMd0
1-
3 1/12/202
4

mid-tarNiTo Prese11t ly unIt is
DIsmantled

NA29/06/201
8-
30/12 /202
D i/0 1/202
2
31/ 12/202
4
Not obtained

mvm
DIsmantled

BsTamM NA-No

m3 ;
lo&2025

Y ; j BEn-operational

-md by aoard on dated
0848-2025 and EC of Rs.

14,54,687 /. r8colnrnended by
1 this office

Fm;:–i ?c--in
14,54.637/. 1 4,s,687/.
; recommended by I recommended by
! this office 1 this office

n=L;Bm Yes rg1 o laI
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11

Abfe}u,'c -RI )o

Region S. No. 1Nane & Address of the unit 1 Status of CTO I Status of action taken in case of non.
(Obtained/ I compliance
Not Obtained) o us mommount

Action IEnvironmenlof EC IEC

(Ya / it I imposed I Deposited

No) ICom pens8ti

I Present Status

I (Operational/ Non-
I Operational
I /Dismantled

I Remark Of Any)

PTFTFatehabad

Region

I
IGorakhpur, Fatehabad

obtained No NA NA mo miMTsEBiE-nUj\n
own

Fatehabad

Region

=–BiaMie
IGorakhpur,Tehsil Bhuna,Distt
Fatehabad

'ma FIT M M [NT [mMIRe EmnfgaPS

Fatehabad

Region

hmm
Ill, Village. Gorakhpur, Bhuna

obtained Fo [NT–nN rN-i Pnn–aN
Fatehabad

Region

Fatehabad

Region

4

5

F=
IGorakhpur, Bhuna, Fatehabad

obtained

mo

Fo

FRa

[NB-

We

RN

[NT

FRI

FM

[Ni

FRI

Fm

[0

[mm Tx

Tama
IGorakhpur, Bhuna

bmmMsm)mm
own

Fatehabad

Region

6 a

INPCL Gorakhpur fatehabad

Em
o

aN––IEI ToEmImrL–TN-i

Fatehabad

Region

7 []=an
I vin Chaubara, Fatehabad

mo®aTi
I yet

DiSMANr LED meaT
I various departments requesting
I submission of proof of
ownuship. The EC will make its
reoommendation after receiving
the ownership proof. The unit has
also been dismantled and

removed &on the site.

Fatehabad

Region

8 naeMl
IGHAvp 1 2 NI Package at GHAVPC

I Village PCb Gorakhpur, Fatellabad .
125(H7 Haryana

[cWm
ICTE

Fo M M RN o
I obtained CTE

[N–i

Fatehabad

Region

ma
IGorakhpw, Bhuna, Fatehabad ICTE

[N-i RNTNT o
obtained crE

FRI

Fatehabad

Region

m1 a
IFatehabM ICTE

[NT FN IM O

I obtained CTE
FM
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he

Region IS. No.

Gigram
Region (N)

T2

T3

4

5

r6

a7

8

la

10

11

12

13

14

15

16

17

IStatus of CTO IStatus of action taken in case ofnon40mpliance
I(Obtained/ Not
Obtained)

IName & Address of the
unit

o I o

[ Action (YesIEnvironment IEC imposed IDeposited
/ No) 1 Compensation
®TIF ––--–-TN–X––MmMRSmAimm

nfrmNATiONAL crrY
SEcroR 106 108 109

VELAGE BABUPUR,
(J t1r11 ]

MC (India) Division (A
unit Of Prism Johnson

Limited formerjy known as

Prism Cement LTD) Vill-
IDhumaspur, Jail

IRoad,Badshahpur, Sohana
Road. Gurugranr

Bma; R
IBatching Plant within the
site of the project
“Residential Plotted Cololry”
at Sector-
29. 30. 32 & 33. Tebsil-
Sohna, District- Gurgaon,

IH„wa

ma FbA–TNF––THFTN

RN –N –nN ––RNma

Fm

rFA-

Mr )
IDhumaspur Road
BadshahDur Gurugram

Mc plant mus JJFFjiRtiM
Construction Pvt Ltd.at
Vatika One On One Pvt Ltd
Project Site Vatika One On
One Pvt Ltd. Village -
Silokhera, Sec 16, Gurugram

FRI

[NT FMKBniR-E-Am
CONCRETE ABCll Ready
Mix Concrete, Sector 62
Village Ullawirs. Gul'ugraln,
Haryana
FR4dRmmm
Village Sohna and Khaika
Gurugram by GLS I11fratech

IPvt. Ltd. Sector 04 Village
Sohna and Khaika Gurugraml I

[Kalii

Bt= FAM

ana

McRFf
Use Project Licence No. 168
to 172 of 2004 and 545 to

546 of 2006 by Viptll
Limited at Sector-53

Gurugram, HaD’ana

BshabhMidciT:l===-
102 Gurugram

mhing Plant by S13J

CONCRETE nIFRA
PRIVATE LIMITED ,
Village-Chaunu, GurugranL

rana

SITer

InfIastructureSector 5,
Village Sohna, Dish
Gurugraln (RMC
mieutecl Li TiT
Village . Khatrika, Tchsil -
Sohna, District - GulrIgranr,
Haryana

M) MA INA INA INA I

RN

Fm

rNa

FM

m)i;iT

MI

i®mrii [N= RN

FM[iD=i [N–A-

FBI RNMFl=iFFRm––V)M
Infrastructure Limited within
construction site ofShree
Sheetla Mata Devi Medical
College and Hospital,
Village Kherki Majra, Sector
102, Gurugram

ms a
Pvt. Ltd. Sector- 103,

Gunlgram, Haryana.

RNM

FviR====MvT–aE)TaiTif
}Ltd.,C/o Prominent Probuild
LLP, Village-Abheypur,
Sohna, Gurugranr

Fm rNa

BRa;icT FM [NT&
by M/s CTC Projects Pvt
Ltd World Tradc (:c11trc,

Village Islanpur, sector-33,
GuIugr,Im

[t5Mm KN Ms

Pvt. Ltd, RMC Plant within
the premises of 1000 Trees
Housing Pvt. Ltd. Sector-

105, Gurugraln

RN

[N–A-

[HI

[N-i

RF–TN

mb–TI

NA INA

[NT

FBI

M
rNi

FM FM

FBI IIgm

rNT Egg!

RN FM

RN Egm

[NT NA

rN–iNA

b4\w-gIla
IPraent Status IRemark
I(Operationat/ Iaf Any)
}Non.

joperational
1/Dismantted

Fp=i;iIT'-jM

MI a

We M

men
Mem–fm

mIn

Mrm

O

Bc,mi
We

BN

TM

Wal

Mem

me=o;ii–M

W( al

Mm

men

men
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at

IS. No.

18

19

20

21

72

a

32

25

FR

B2

32

32

30

31

32

53

33

B

36

I Name & Address of the
unit

FMm
(India) Ltd. Block 5, DLF
City Phase . nl Sector 25 A,
Gurugram, Haryana

Fi;;;st. Patricks Realty Pvt.
Ind. Batching Plant Site.U
I within the site of the project
I 'Residential Plotted Colon)
at

Sector-29, 30, 32 & 33

Tehsil- Sohna, District-
!Gurgaon, Har)’ana
s

Plant of M/s BL Kashyap

and Sons Ltd For the project
of DLF downtown (Mall of
India Gurugram) at Sector
bSA, Gurugnnn
a
Village- Maida\\,as, Sector-
63 A Gurugrdln, Havana

Tb=Eiig Plai
INDIA Private Limited
Khewat Number 58, Khata
FNumber 72, Mustil Number
5, Kila Number 21 12(4-0),

Village Mahendcr\mda
,Tehsil Sohna, District
Gurgaon
[NTs-inn-
I Group Sector 59 a11d 63 A,
Gurugram, Haryana
r
unit: Ultratech Concrete

F(Phase 2 )Zone 10,DLF 5, at

Sector.54 Gurugram,

@[smiG=;;TpmR==
Ltd, Unit 1, For project at
BPI:P AmstoI'ia Vcni
Greens, Sector 102,
Gurugranr. Har\una
M B.L Kashyap m
Ltd. Unit 2, For project at
IBPTP Amstoria Veni
Greens, Sector 102,
Gurugram. Harvana

FiAimFi=Idc;m
and M/s Ranj it Buildcon
Limited, Site I Sectol-33,

ITransport Nagar, GurugraIn

Im
jand M/s Ranjit Builticon
Limited, Site 2 Sector-33

I Transport Nagar, Gurugraln

Mmi1naRa;tma
jand M/s Ranjit Buildcon
Limited, Site 3 Sector..33,

Transport Nagal, G urugram

[mRiniFa===iFiii
(India) Limited Vi11,lgc-

Badshahpur, Maiailu'as,

Nangli Umalpul , SecTor-62

& 65, Guru£!ranI. i !all'andMmi;in,m
Construction Private Limited
at site of HCBS Aurovillc
land, Sector.103, Gurugram

[@=XamRm(M'
!No. 396/420 Kila No. 5
Village AJipur Tellsil Sohna,
Gurugraln

FATs m
I Developers ( p)
Ltd For RMC Plant at

Sector-107. Villal le
Dharampur, Gurugraln
IIT;;iSv RN)

Bajghera, Gulugram

IR/;I=FmmGTIII=
Pvt Ltd. (Garg RMC)
Damadama Road Near

Treetac Trolla Co., Village
Bhondsi Tehsll \ohlla

Gurugram (RMC

[N17s–3WmFiTnim
Village Bajghcra, Sector-
102, GurugTaln

I Status of CTO
1(Obtained/ Not
Obtained)

a)m

K=t==

bR;iiicT

[aFt;iia

Obtained

TOi;iiii

DItiii

[ami

MI

A)tm

)ii

[a;iriT

[EiEi=f

m)

Not obtained

FR–oTiRiTF;i

Raimm

INot obtained

I Status of action taken in case ofnon40mpliance
©losurel y MA
I Action (YesIEnvironment IEC imposed IDeposited

F/ No) 1 Compensation

RNM

RN M

rFa-M

RN M

[N–i M

[Ni-FRI

MtFbU

UN BN

[NTM

RNM

M KiT

MM

FM FN=-

Ml nJ

R= Wm:s-

[MY FcGTa

Fs

In
FiM
a

IEC imposedYes

nNM

rN–i liFa

[N-i M

rNX IM

RNFBI

KIT

FlaW

M 1 1
nN

RN M)

rNa- iM/

rM RN

rNi-FRI

rFa RN

FNT M

Fi TM

mMlmns nnTms
1 operational

mositeLn[!B© l-
I operational

8559375/-

F=t:FB;TelF3=BBF

M

1 9130000/- Not deposited INon-
1 operational

s aiM
I(Operational/ 1(if Any)
I Non.
I Operational
/Dismantled

We ml

BMi;;OR

RTpiM–FX

W==1–Ti

WaIT;F–TM

> m
> !

He a

W==f–Fi

B(mT)

Me @

men

RoeZ;FBb

men

m)

M

m©

I operational

FRI

[Ni[HiIT
operational

nb
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a&

S. No.

37

M

T3J

B4

FM

R+

rE

a

r4 i

B4

®7

[41

[4d

50

El

52

53

@

55

56

57

58

59

36

IStatus of CTO IStatus of action taken in case ofnon40mpliance
I(Obtained/ Not
Obtained)

I Name & Address of the
unit

[4M5=t$;mmMm
Ind., Village Bajglrera,

IGumw (RMC)

B7=Eia=acTm=
1, sector-114, Bajghera,

Gurugram
MF––RT
Concretes Pvt .

Ltd, Kila No. 468, near

IDwarka Expressway,

IDaultabad, Gurugrarn

IM/sRi;;imTaR
No. 102, Daultabad, ilcar
EDwarka Expressway,
GuIugram

FmXPr
Village Behranrptu (Old)
Gurugram (RMC)
[IIB R&M Infrastructure,

Village Daultabad near
Daultabad Pon’er House,

Daultabad, GurugraIn

C

R=i=m

Fom;;iii

Fomalim

FotmM

FonT;t-;iTeT

FM/= RDC Concrete,

IViUage Behralnpur (Old)
Gurugram (RMC)
W;RaI-fiaRTIifaT
Co..Kila No. 56/5,

Village Daultabad,

108, Gurugraln (RMC)

o

Fat;iiiiT
sector

Mlas:aa=lmr mT;iT
IPvt Ltd. Village Medawas
Sector 64, Gumgram (RMC)

FaR;IMRTs–iS–ibliZ
RMC. Near Power

House, Daultabad
Gurugram (RMC
[[Vs s.ii--RiRTXiii=qmaiRlm
102, Daultabad, Bajghera
Road, Gurugranl
RF;ii;;;lb7E=FTot ot)titIlled

I India Limited Sohlla rI>ad ,
Gurugram (RMCI
itaIn R,a

concrete (P) Ltd, Village
Bajghera, sector- 1 14,
Gurugmm (RMC:
FR gamE-o
Mix, Rithoj Road,

Bhondsi,
Gurugram (RMC)
R/s SVM Ready x
llndia, Rithoj Road,
Bhondsi
Gurugram (RMC)
FRI-TaiiF Ready N 1

IConcretes, Khasra No.
10/23, Sector-1 1 1 . Choma

Gurugram (RMC)
IEt’s True Read) Ill. \

Concrete (RMC ) (IndIa),
Khe\vat No. 56,4.i, KIrasla
No. 05, sector.IOg,

Daultabad,
Gurugranr
m/;;-TRi;mRTjai–Ftamm
IKherki Majra Road Villagel
Dhankot Gurugral11.

[FmRRiic:, sR-tI;TfTIRci-ii;am
Bajgher& Gunl£,,raIn

Fis \mm(io
IBajghera, GuIugraln

BmIo
Maida\\'as, sector

Fo=

En
Village
65, Gurugranr

TTrm{Mm;
Behrampur (Old) GuI u©aln

Mmiiii
mtlr
ISecbr44, Gurupam (RMC) I

IIT---1 M
Concrete, Maidawas
sector44 , Guru!triIIn ( RMC)

Closure TStatus
1 Action (YesIEnvironment
1/ No) 1 Compensation

[Y:i–IEdGRiT

[Y=

[$i

[7;

[m

[YTs-

[Y=

Be

Fta

IT;

Ms

[f=-

[m

M\

Be

FT;

rE

Ms

FM

[m
R=

M

Be

IBM

–-1:BBa'MmFc-mioIii

Fm

Feiiin

rnIB=

[E–Ci6=s:i

[E-CiMa

HERMa

F==F&m

Ecm

FcGio==

KITGMBbT;
EC policy

Fc-iBM

Fc–M

INA. Sealedbefore INA. Sealed I

IEC policy lbefore EC
lpobcy

MM

rEmiT

mainTainoT
IEC policy

WE

[E–Ciiii;i

FtnM

E

rEaM

FEaTiji;eT

o n
IEC imposed IDeposited

FiBiT–jkGIBIiii:if

Wa–TN

F5nBFTNiiM

T£&aFTN=Tim

@BTg=IJomia

Fg§3TTN;Tim

FZBT£-–TN=M-o=iii

FLdmqlT:d-iam

Rom>FBi
joperational

11362500/-

R=MTe Bi
1 operational

M

FaRm–noIF
lbefore EC policy joperatjond

[Nmein
lbefore EC

lpobcy

@5mgF F=iam

[Namm5

e R
lbefoK EC policy joperational

FoHiFiRaiMan

HIm o

mer
lbefoK EC pobc,y joperatjond

Mma
lbefore EC

lpobcy

@/ FMFdaaf
MEWE

8559375/-

Not deposited

I
®eM

Fiaimm5

Dina; e

FomieTm5

IPruent Status

I(Oper8HonaV
INon.
1 Operational
1/Dismantted

[nii:––aHI
1 operational

J
E:m
1 operational

IR;
I operational

1 Non- INA

jopraHonal

m
1 operational

mo

1 operational

mo

joperational

no
1 operational

m
1 operational

[N-ii:

I operational

no
joprationd I

III.>!' '

I operational

FaT;
1 operational

[hiIT
!rational

hoTl:
1 operational
ma
I operational

no
1 operational

[RoT
1 operational

E:m
1 operational

Remark
niAny)

liFii

rN=

i
I

~"

TM

M

NA

NA

[N–i

[M

FRI

nb

NA

INA

[N=

M

RN

RN

M
[NT

Fm

[NR'

MI

FRI
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aS

S. No.

@

F2

63

36

65

66

67

ra

@

rH

71

72

73

a

B

F6

IName & Address of the
unit

IStatus of CTO Ma action taken in case ofnon40mDljance
I(Obtained/ Not Mo e T\moul[R
Obtained) I Action (YesIEnvironment IEC imposed IDeposited

Fo) Co

R=

[?i

KTm=s -Iii;RMT;
IPvt. Ltd., Village Mankrola,
Gurunam (RMC:
[i&;cii;;sTl-ir
Khewat No. 336/322.

Khatoni No. 371. JaIl

Road, Badshahpur,
Gunraam (RMC:
[Mcmmra Zn
Ltd., Khewat No. 397/402,
IMojan©161, Killa No.

12n/1 (2-16), 13/2 (64),
18(84), 19/1(3-13) Jail

IRoad, Badhshaptlr,
Gurugram (RMC)

}

Daultabad Power House

IRoad, sector- l07, Gurugram

Ms–-iiin–iii;!–b==a
(P) Ltd., Badsllahpur,
GuIUW MC)

C

Not obtained

Weo

Fom @

HeNail;FaT;;a

ms I & nM-HIiM
Bhondsi, Sohna, Gulugram

(RMC)

W

F-a8–Tad
(HCBS Project

site) Sector- 103. Daultab,rd,

!Gurugram (RMC)
t ha

IWazidpur, Sohna Gurugram

1 (RMC)
1 )

IRoad, Bhondsi, Gunlgr.aIn

1 (RMC)
s a
Concrete Private Limited
MusH No. 55 Khe\vat

325 Kila No
12/1

Daultabad, Gtlrugran1

mRm
Construction
Private Limited at sector-9 A,
Gurugram near Ri:iI\\ ay

Flyover, Basal, G\irugram

C)

M/s Kaluwala

2 9

F=t===i Fi

[?Ts-

My

R=

&= W

MFa;MinIma)al Ram
ILtd, Sector.1 13. Bajghera,
GuIugram (RMC)

M

Ber co

Kila No. 06, khcwat No.
56 sector-106, near

IPower house. Daultabad

Gurugrnm (RMC)
@j;mmtiki;a=TRcTom
sector 107, Daultdbad,

IGurugram (RMC)

[?i

BeI c

sector 107. Daultabad.

Gurum (RMC)
a I

Mankrold. Guruflram

Yes

[EaiiMa

ETKiTm

I

FEEGIITI

FHIiii

[FeinTai –nRr/

[E-Clib-iii

FmsiT

FcaTisa-

Wm

FEIii;iT

E=e–fi=$=RoTDieTMms M;To;FIEaIF
of EC sent to Head I I joperatiolut
Office

BMp==;–JKieIIRaTEnTFi=FTE;IT
joperational

I s Non- M
I operational

r

Riaa;iii

I Present Status I Remark
I(OperaHonal/ 1(if Any)
INon-

1 Operational
/Dismantled

FImToT Nc RoT
1 operational

BN

RN
raREST: =im>PR==

I operational

o =-BIjT–]FI
1 operational

o

I operational

r8Fd6bb7' RoT–aM
operational

FGiia

mj;;=FTHii:-
1 operational

RN

BmF rNxFEma;F–la;
I deposited of 1 operational
F 5 l0938/-

FiTZm Fm) =
I operational

M

Fomtne i
1 operational

Wim M

NMmtTe BirT
I operational

[NI1710000/-

Mcs =–HI
I operational

M/

FM

RN

RNno
I operational

M1 o

FRi:i:

1 operational

FETal===–TIIT;;i= M

\
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aH

FTt

t

S. No. 1 Name & Address of the unit

GRS

MR

Vs
GRS

e

Mllaqe. Harsaru. Guruqram
M/s M1l1 Naura]rBa
CrushIng Zone Gurqaon
H.Y.C. e dMlhl P.O. -

Kherki Daula. Guraaon
KAMAL CONCRETEBAGHANKI. PANCHGAOr
CHOWK. GURGAON

W§NCRETES PVT LTDVillage and Post Office
Akhlimpur. Badshahpur, Gurqaan
hM©Msns
UMITEDKhasra No. 1527/916/2/2. 1528/916/2/3,
Revenue Estate .Khandsa.Gurgaon

GRS

GRS

GRS c )3.01.2022
1212 1214.2 121$1 VILLAGE KHANDSA
BEHRAMPUR ROAD. GURGAON
L I ©SECTC8-R 70A 87gSBEBEdate- 17.01 h.(F2Bj

VILLAGE PALRA GURG AON
o l’gt?- 13.1 1.20 in
GURGAON
FReady FIlmo cigMit at Sme $2 Guru£rma -mm
by Bestech India Private Ltd.Sector 92 Gurugram

GRS

GRS

MR

mR

10

r
Limited formerly known as PrIsm Cement LTD)Vilb
Tainaqar.Farrukh Naqar, Gurqaon
[\ C
Sector-69. GURGAON

&l RAM RMC P/T LTDRect. No. 41 Kila No.

3/2/1 (G 15). 3/2/2(0- 10). 3/2/3(%). 8/2/3(24)
8/2/2(2.9), 8/2/1 (2.13), Sector 70A. village Palra
Tehsil and Distt. GuruQram

[Metja s ElmIBnt WltFMr ml

sIte of the project ?Group Housing Colony? at
Sector.48. Sohna Road. Guraaon

MaTe mnltemc MMr Tmc ml

158 Nauranqpur
ar ent IImit(Mc a@@ieFH
Concrete38 Milestone. Behrampur road. Khandsa
chowkM-hiM
Gurugram by CLS Infraprojects Pvt

;tor 92 Village wazirpur Guruqram
[ZIRTAR SINGH CONTRACTOFMS3 BulldcoBI
Tauru Road. Naurangpur. Gurugram

d

GRS

GRS

12

GRS

[GR

RGTIF

14

75

GRS

GRS

17

R

rG Fg 1

nG

nG

19

32

B2

a 1 1 ,09.2022
Sector 88A Gurugram HaryanaMllageHarsaru,
Sector.88A. Guruqram
maFl Infra SOlutIons PrIVate LIm+tedPlot noI
Warehousing and Transport Hub. Village Patli
Hazipur. Guruqram
a hp)ur Se©tor B1 WBg
Gurugram Haryana by GLS Infracon Pvt UdVlllage
Nawad8 Fatehpur Sector 81 Gurugram

GRS r

others in collaboration WIth Breez Infra at VIllage
Harsaru Sector 89 Gurugram HaryanaVllla9e.
Harsaru. Sector 89. Guruaram

lid.IC Plant by GLS Infraprojects Pvt Ltd at VIllage
Badha Sector 86 Gurugram HaryanaVillage Badha
Sector 86 Guruaram
&Ivan Co Ltd. eaMM
Reattors Private Limited. Village.Badha. Sector.
89. Guruqram
BalMMe mu !mII PrI\mliWr e

LAND DEVELOPMENT LIMITED. DDJAY. Village
Naurangpur, Sector.79 & 79 B. Gurugram

GRS

GRS

GRS

32

32

32

F2

B2

CRS a
Corridor. Tahsil . Farrukhnagar. District .

rGREYCXJfTFfFA–Fm
Stone Delhi Jaipur Highway Behrampur Road
Knandsa Guruaram(HR

MaWr Pvt. Ltd.Co Peerage Bulldwell
Private Limited. Sector-89. Guruqram
MC at Riseonic Realty Private LimltedVillage

HousIng ”Rajvlk Greens" at VIllage Naurangpur,
Sector.79B, Guraaon
Ms FandraNllsl
PHASE I. GURUGRAM
[iEnd D Estates Private Lll®WIC Rm
Kherki Daula & Sihi. Sector.83. Guruaram
®=G;F=n–A=o=mslru JF;;:mR
LimttecMllage Badshapur and Fazilpur Jharsa,
Sector 70. Manesar Urban Complex. Gurugram

B/s BBREFEnBTvnRSMm
GuruQram
'Elapoorjl Pallonjl and Company PrIvate
LlmttedProposed Group HousIng Colony at VIllage
Kherkl Daub. Sector-76. Gurugram beIng
developed by M/s Whiteland Corporation Pvt. Ltd
Guruaram
M Concrete IndIa Pvt REIfT©c Plant wlthln
premises of Loon Land Development LImIted
ResIdential Colony under NILP on land measurIng
36.642 acres out of 53.3833 acres in the revenue

estate of village. Naurangpur. Sector-79 & 79b.

Fa-BATARU PRmmmAi6Rir
UMITEDPnvana West, C/o DLF Limited. Road
Number 6. Sector 76. Guruqram-122002
mMTmbMMmt
DLF LImited. Road Number 6. Sector 77.

lruqram. Guruqram. Haryana.122C)02
ngC IF:DIA PVT LTD UNIT llPrlvana SOuth. Co
DLF LImIted. Road Number 6. Sector 77

Ingram, Guruqram, Haryana. 1
e
sector.90. Guruaram Manesar
[EBi;R;ap;Fects%;=mi§;
Badshapur and Fazilpur Jharsa. Sector 70.
Guruaram. Manesar Urban Comolex Harvan
[Sobha LImIted (CPD Plant)C 'o Karma Lakelands
Pvt. Ltd.. Sector.80 Mllage.Naurangpur,
Guruqram. Haryan.
Fa/s SAM Contech PrIvate LImIt-mebenue Estate
of Mllage Shlkohpur. Sector .77. Gurgaon .
Manesar Urban complex
SHREE RAM CONTRe
Pvt. Ltd., Vlllag&Dhunela Sector 36 Gurgaon

ram

Badshahpur. Sector. 70 District Guruqram
Mr X Projects IndIa PvOM© groILa

H rl

GRS

GRS

GRS

GRS B3

31GRS

GRS

GRS 33

UGRS

GRS

GRS 36

GRS BI

38

33

GRS

RG

rs
GRS

GRS

CRS

GRS

42

Fa

1 Status of CTO (ObtaIned/ Not I Status of action taken in case of non40mlli:
IObtalned) IClosure a r

I Action (Yes / I CompensatIon I EC Imposed I Deposited

NA NA

NA

NA

NA

NA

A NA

M

C

59677333 dat&27.03.2024

e

26664258 date-21.08.2022

2982920 date.31.12.2025

88717707 date.09.05.2025

18160790 date.08. 1 1 .2023

19436622 date.25.01.2022

e

C

FmmFI
131288818e

24035792 date-20.06.2022

27206637 date.30.08.2022

28753457 date-02.11.2022

29423505 date.31.10.2022 NA

36258306 date. 19.05.2023

1280 18907 date-20. 1 1 .2025

FmmMB7m
52519355 date.02.01.2024

59119442 date.22.03.2024

a

66433739 date.24.05.2024

gR8TgnMm
78087200 date. 1 5. lo.2024

704836m2m
70248840 date-2 1,06.2024

Mmi

©@i§mMFiTm

91084151 date.23.01.02025

91538986 date.23,01.2025

94545489 date.25.03.2025

99254892 date-21.04.2025

105669228 date.30.Q6.2025

102168162 date-30.05.2025

113184214 date-23.07.2025

don'N,,e - K//I
[r
F (OperatIonal/ 1 {If Any)

rJ c) II o

[+=8 :TrIalNA

We

R$iaRiTai

We

We

M>

[Mm;i

[MaiiT
We

R®mm

RBi;Taxi

We

@T===

Operational

Ope=iT

We

KBFaT;a

Renal

B>M

We

We

We

M>

[6aionT

We

[@mii

BaRTIT

We

We

©emia

M>

Operational

OperatIonal
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25

16RS 1 56 :

mR

GRS

IGRS 176 1

FoX

CRS

GRS

mG

I s. No. 1Name & Address of the unitRegion

B4GRS 0 >

Infrastructure Pvt LtdFor Group Housing
Sunbreeze by Unitech Limited. Sector49. Village.
Fazilpur Jharsa and Badshahpur. Gurgaon

re

F7

48

49

Bs

NG

GRS

O

IVllage Sohna. Guruqram 122103

MbE RAM a DetbMg
Pa. Ltd.. Vlllag&

F Dhunela Sector 36 Guraaon

!Kalpataru Projects International Limited Opened
in premises of Krishumi Corportaion Pvt Ltd.

[ Sector 36A Guraaon
E8J Concrete Solut,orm:iTBa
Bamdoli. Sector.88. Harsuru Gurugram

GRS

GRS

GRS r d
Tehstl M8nesar Gurugram.

rG-B B S

Gurugram

rG-RT D5- I V
Gurugram.

r=
Ps

IB& M Infrastructure Slhl Sm:Bian
I Daula Guruaram
c

Daula. Gurugmm

GRS

GRS

rigGRS Vikram Ready Mix Concrete Private Limited

Vllage Sihi Manesar Gurugram

Sin;FIT;mmRiFoTtiia
Mohmmadpur. KMP. 122506

56

[57

78

a =sMemii7sTa;Timm-
Gurugram

r

Gurugram

35nG a

sector 84 Gurugram

He

FiT

Fa

GRS

GRS

GRS

S

Gurugram

M
Gurugram

I Laxmi Ready mix Pvt. Ltd.. Village Mokatwas I Not obtained
Panchgaon Jamalpur Road Gurugram

TEFs–t6-i mMrMTni=
Mustil 46 Kill&II. 12/1. Vllage Alipur Gurugram

D==JTmHIMMFiw=EliT;ii
Gurugram

[67GRS

[67mR a ra

16mR e tained
Crossing Gurugram

76CRS S

Sector.81. Near Tower.9 Vipul Lavanya.
Gurugram

[aCRS a

B6

70

F7

72

B7

74

75

GRS

GRS

GRS

O a

I rmao
Sector.88. GuruqramEBm RMC U'az£rpLmmmFTaiS=
Gurugram

GRS

CRS

GRS

MR

e

Fa-iiB:iTnFRImm;aT
Guruqram

BY Infratech PU aId,, Dhanawas Near CrossIng
I WazlrDur Guraaon
:Ml S-ns-trmR-;;m;iT
RaIlway Bddge Gurugram

76 M/s Shree Balaji RMC. Khawat No. 369/389.
Mustkil No. 50. Tehsil. Badshapur. Gurugram.

s Rained

78

79

B8

nB

D8

rE

a
NoorourJharsa. Badshahour. Guraaon

[SK RMC Khewat Khata no. 146 Kllla no. 121 Near
Minda

I Company Naharpur Kasan Manesar Guruqram
mD R@Kllla no. 11 1 11 2 Must_Iii'no 15 Vlllage
Bhangrola Teh

I Harsuru Ooo. Bharat Petrol Pumo Guruaram

Wo RMC.GurugramGRS

GRS

GRS

e
I Guruqram
mBa IEFMC. Sector-gm=
Dhorka. Gurugram

Status of CTO ( ObtaIned/ Not 1 Status of action taken in case of non_comm
Obtained) Ms a r t

Action (Yes / jcompensation IEC imposed I DeposIted

114207214 date.13.08.2025

113184214 dated-23.07.2025

122780438 date-31.10.2025

Not obtained

Not obtained

NTt-itinl:i

Not obtaIned

Not obtained

Not ot>t;Mr

Not obtaIned

Not obtaIned

Not obtained

Not obtained

Not obtalne%]

[RoTa=

Not obtained

Not obtained

Not obtaIned

Not obtained

Not obtaIned

Not obtaIned

Not obtained

Not obtained

Not obtained

NA

MA

RN

5
101(b2022

2
10.1 &2022

mm-rR
IO-IG2022

5
1011.2022

m2mR
1.11.2022

M®5Tdii
1&1G2022

®mnc m=mmB:aau.–TJomMWRo;
[ 1 Gl G2024 1 vide letter No. 1/237079/2023

dated 28.11.2023

m2

Idated 1&1G

m2m
10.1 62022

R69Tdm
I 09-2021

Mr
Fat lb092021 1 vlde letter No.1/332980/2023

dated 11.12.2023

64726/2021

m6m
dt 15-09.2021

HSPCB/G URI

2022„'INS."30Q
40158CONCO

LIM
12-20
R
2022.'INS..’296

§085:'COIIC:O
001.004 { 0&
1 &20:MrM

1 2022/INS.’30 1

mo rd CQ
00 1 . 004 ( 0&
12-20:

a
?C23.'INS.'331
65932CONCO
?: 1.03$_,'2==
02n2023'MM

I ?I?.3;INS,’308
51 ? 1 4CONCO
001.004 r02.
03-2023'l
MB GUR/
2022/INS/284

1 50795CONCO
OO1-004 (IG
ICb2022'

I

2023/INS/357
29608CONCO
001 -004

'26.04.2023'
BI?:ds7b-37 dt

1.204

Mms cIt

21-04.2023
3572 C.e ' :

dated 27.0+
2024
'/
0&01 -20254mMI
1 26.09.2023
BRunTgERI
26-04-2023
a
1 2023..''INS..'357
29618SCNCC
001 {C$0&
2023
mg
board on 2 S

non
board
d

board

M
board

Mo
board

mo
board
1:m1a
board[M
board

NA

NA

NA

aRt)-iFe%nInTH(37:
2733408/2023 dated

28.03.2023
O

issued wide letter
No. 1/237125/2023
dated 29/11/:@Mamma;;iiB
v ide letter No.1/237069/2023
dated 28. 1 1.2023

EC Impos ii
issued vide letter

No. 1/237074/2023 dated

a m:
dated 28.03.2023
> m
v ide letter No.1/238180/2023
dated 11.12.2023

(V
12733338/2023 dated

2023

WEs–IN
0 .
F vlde letter No.1/237078/2023
dated 28.1 1.2023

rEC Imposed Order ISsued

v Ide letter NO.1/287656/2023
dated 28.11.2023
M,mposed Order issued
v ide letter No.1/237076/2023

mo

> m
letter No.1/17 1563/2023
dated 21/08/2023

Under Process

HSPCB,' G RS/2025/ 1 523
Dated 13.08.2025

HSPCB/GRS/2025mne
09.04.2025

Under Process

2823953/2023 dated
16.05.2023

C

HSPCB/GRS/2025/3058
)ated 09.12.2025

HSPC3 3RS''2025 2733

Dated 20. 11.2025

Under Process

mI
1

2731 dated 2Cb11.2025

mr
letter No.1/281594/2025 dated

2023

11

1/166103'2023 dated 13.0&

537 dated :ml25
Under Process

Under Process

Under Process

Under Process

3519 dated 16-01-2026

M
NA

N

191.25.000/. 1 Not Deposited I

Wto o

@WN=tiiem®eZo-aT

91.25.000/.

91.25.000/.

n2ma7

Fm

–l–1
[©aam'

[nmii/T
9

12.56.250/.

FaR-3-7:F

m8

T8BTiT

91 .25.000/.

B8m73}:

8559375/-

6843750/.

Present Status IRemark
I (Operational/ I (if Any)
Non.

Ml E£erationalT

Me=a
T>m

NA

RN

Operational

RN Non operatIon

Vm©sM-

[NITmtne iiiiRa

Not Deposited I Dismantled

Ma7etMrMI
[N=-mmaBirTaTiia

[NT Dismantled

Not Deposited Dismantled

mr

o Or

mm::n>miT

o &F;iii;i

Fo :mins m

®ems

Rm®aTams =

Not Deposited INon operation

mo a m

No o

mo s

ToniBme =-nii
Mo Wm
no m
mo o

Fotmr®m

Pot%;;iia

[nmm7nirniiHZ
NatsiimWiaM
mo i

mo o Or

O

PoEMsT;ie

[J;tT;iiitaBi;;iii;T

NA

NA

NA

RN

NA

NA

NA

NA

NA

nN

MI

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA

NA
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RegIon IS. No. 1 Name & Address of the unit Status of CTO (O

GRS 84 I Not obtained

GRS T5 Do
Farm.

r)h Jrl

Me Ma M Garhl RoAd. Sector-99-a.86GRS Not
'arr}

Bali RMC. Mubarikpur. FarruknagarGRS 87 Not obtained

huipex Infra Pvt. Ltd.. Sadhrana. G ChanduGRS Not obtained
Road.

GRS TAVISH RMC. KHARA No.324, Gadhi Road. Not obtaIned

Sector.378. Basal.

90GRS ®1 d

I Statt pliance Present Status I Remark
Status EnvIronment Amount ECAmount of (Operationa (if Any)

Action (Yes / jcompensation EC imposed I Deposited Ion.

@!Bsecny- 3472 dated 1601-2026 [m©Ma NA

NANot DeposItedby Under lperational

1000053 IANot Depositeddated 14-01-2026 5
dated 19+0&

0:

Under Processgal# by Not NA

F£Raia-ii 88069543 dated 27.02.2025
OS2025

mo omo Under Process ENB

board

Under Process NAmo O
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Region & No. INamc & Addrus of the IStatus of CTO
I(Obtained/ Not

Obtained)

Status of action taken in case of non'compliance Present Status

(Operational/
Non-

IOperational
1/Dismantled

mk
(if Any)

oT
No)

FStatus En\ironnlcnt

jcompcnsation

I=m,\mount EC

IEC imposed IDcpositcd

1 Fiis===strucfM@HIM
IN}{-9, Police Line. Hisar

=';Tim
l31329822sHIScro
98243765

Dated:04/04/2025

lvalid upto
31.12.2027

iMobtained

IIi!in NA NA RN Mm

2 M=
lament at Flyover in Surya

INagar Over Railway crossing
Hisar. DisK- Hisar

c

lvide No.
IHSPCB/HIS/2024/INS/5

l7345759CONCOOOI -
1004 dated 13.02.2024

a for=r
I Compensation has been sent to HeadOf$ce wide lenerl Board

no. 3094 dated 25.03.2026

nN

3 Mam=;iReadY MIX

Cement Concrete, Village'

8ithmara, DisK. Hisar

Tot obtaIned C

lvide No

IHSPCB/HIS/2026/INS/1

l29749803CONCOOOI.

004 Dated 05.02.2026

t he

I Compensation has been sent to HeadOffice ade letter I Board
no. 3092 dated 25.03.2026

NA

RegiorM’ificer
Hisar

US ecJ},
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AD$c+Mt - RI\~\

Jind Region

Revised Information of RMC Plants in OA No. 1132 of 2024

a
CTO

(ObtaIned/
Not

ObtaIned)

I don taken in case of non.
compliance

mr
Statu

(OperationaU
Non

Operational
/DlsmantJed

Remark

(if Any)

mo
Action
(Yes /
No)

No

Status
Environm

ent
Compens

ation

r
ECof EC

Imposed I Deposited

O
truc;tion of Government Medical

e at Khashra No 45 killa Na 07
126102

e
Plant) Village Thua Distt Jind

Operationa

Operational

>
M/s BHAGWATImJ

CONSTRUCTION
VILLAGE:- AMRAWALI KHERA
DISTRICT:. JIND

mEM/s :SHIVA BLOCK AND C
MATERIALS CO
UCHANA TO BHONGRA ROAD
VILLAGE:. BHONGRA TEHSIL:-
UCHANA, DISTRICT:- JIND

Regia
Ji

ceF
legion
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ADfq}\,\, -RI IS
Status ofS. No. 1Name & Address of the unit

(Obtained/
Not
Obtained)

Present RemarkIStatus of action taken in case of non-compliance
(if Any)Status

1(Operational/
NonStatusClosure Amount I Amount
Operationalof EC ECAction (\'csIEnvironmcnt

imposed IDcpositcd I/DismantledCompensatio/ No)

t

Village Chausala Distt Kaithal

t
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Region IS. No. 1Name & Address of
the unit

a

a

a

arT=F]i

a

a

jstatus of action taken in case of non-complianceStatus of

Cl-0
(Obtained/
Not

Obtained)
s

1(Yes / No)

ms
Enterprises (Part-2)
Village Moonak,
Karnal

TiliFt=ent=

WNot obtaineds

Synergies, (RMC Plant),
Village Kutana, Kohand
to Moonak Road, Karnal.

Lat. - 29.2949 N Long.-
76.5234 E

jfiEggs

and Engineers India Pvt.
Ltd. (RMC Plant), Village
Kutana, Tehsil Ballaha

IAssandh, Karnal.

[Y=is
Private Limited. RMC

Plant, at Village Kohand
to Assandh Road, Village
Kutana, Distt Karnal

s m
Pvt. Ltd. Near Moonak

Head, Village Moonak,
Karnal

a r ma
Company vpo. Munak, lupto
Distt. Karnal 1 31.12.2027

:"i'“' ::,T,::='II:.';;„„
Compensation

mr
Rs.

15,85,000/-
vide no. 1078
dated
17.02.2025

(For non

applicant).

r ms
Rs. 1,55.000/- IRs. 1,55,000/-
vide no. 2288 lvide no. 2288
dated I dated
15.04.2025 115.04.2025

(For non 1 (For non

applicant). I applicant) .

TIm–T
Rs. 4,30,000/- 1 Rs. 4,30.000/-
vide no. 5700 lvide no. 5700
dated 1 dated
16.01.2026 116.01.2026

(For non 1 (FOr non

applicant) . japplicant) .

O

Rs

10,00,000/-
vide no. 5136
dated
21.11.2024

(For the
violation of
GRAP).
' Rs
14,85.000/-
vide no. 1077
dated
17.02.2025

(For non
applicant),

EC imposed
Rs.

15,55,000/-
vide no. 1074
dated
17.02.2025

(For non
applicant).

Rm) M–ml s
I amounting of jamounting of
Rs. 2,10,000/- 1 Rs. 2,10,000/-

mr
Rs.

15,85,000/-
vide no. 1078
dated
17.02.2025

(For non

I applicant) .

EC Proposed
Rs
10,00,000/-
vide no. 5136
1 dated
21.11.2024
(For the
I violation of
IGRAP)
' Rs
14,85,000/-
vide no. 1077

I dated
17.02.2025

1 (For non

I applicant)

mI
Rs.

15,55.000/-
vide no. 1074

dated
17.02.2025

1 (For non

I applicant).

A„.qt.,.t-RJlb
Present Remark

I(if Any)
F(Operation

al
/Dismantle
d

[0 @

Board

r n

a
Disment led

=tHe m0

-m[0

piFiFa=
I closed by 1 issued to
its own Ithe unit

for

deposit to
n of EC
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3
/

Region 'o. IName & Address of the
unit

Status of

CTO
(Obtained/
Not
Obtained)

IStatus of action taken in case of non-compliance Present Status

(Operational/
N on

Operationa
/Dismantled

Remark

(if Any)

Closure Status r

ECAction Environment of EC

(Yes / No)ICompcnsation jimposcd IDcposited

m)Alive Developers Private

Limited, Village Mathana
Thancsar Distt Kurukshetra

Mt

Ceigall Jalbehra Shahbad

Greenfield Highway Private
ted, Kharsra No 14, 17

Mural>ba No. 94. Khe\vat

o. 460. Khatoni No. 725

Village Nalvi, Tehsil
Shahbad. Distt KuruksheLra

NA NA m)
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JR

/OMX Pe-Rll$
Region Status of

CTO
(Obtained/
N of

Obtained)

I Status of action taken in case of non-compliance ! Present Remark
Status (if Any)
(Operational/
NonStatusmo Amount I Amount

IOperationalECEnvironment of ECActio

(Yes / No)ICompcnsation Eimposcd IDcpositcd I/Dismantled

e m
I expiredJain Infra Projects PH Ltd

village Pall Tehsil and
District N

Dismantlei NA

Ideposited
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A„„'+wt- gj\q
Region Sr. No. Name & Address of IStatus of

the unit I CTO
(Obtained/
Not
Obtained)

I Status of action taken in case of non-compliance Present
Status

c

Clostl rc
Action

I

Environmen I of EC

St:ltlls of
EC I not

Depositio I Imposing
n I EC

(Operational
Reason for I/ Non_

It jinlposed
Conrpensati

Operational

I /Dismantled

Null 1 M/s Shree Sai

Enterprises, Village

Sayanika Tehsil
Taoru Distt Nuh

EtaTel
on

Van

Nuh 2 r

Projcct. Village -
Atta, tehsil and

District Nuh

Obtained

Nuh 3 M/s : LIONS
CONCRETE PVT

LTD.. VPO Atta
Tehsil Indri Distt
Nuh
LAXXI J READY
MIX PVT LTD EP-

1, Sector-20, IMT
Sohna, Distt-Nuh

R== OperatIonal

Nuh 4 1

I CTO after
Yes c s

1465000/. 1465000/-

Unit \vas closed bv
Board for

establishing u'ithout
Cl’E/C TO

Presentjy. unit has
obtained CTO after

suspension ol
closure orders

suspension
I of closure
orders

Nuh 5 r
KheR,at/Khata No.
16/1/1 6/1 N4ustil
No.4 Kila No. 12/2(5'
1 ), 1 3/2(4-7), Klla
No

1 1/2/2/2. Village -
Rewasan, Tehsil -
Indri District Null

i t

Nub 6 mImi;R;ii
Infracorp (JV) RMC
PLANT IMT Sohna,
Null

C)btil i IIed Tm;i

Nuh 7 s

Pvt. Ltd Village
Mendla, Tehsil
Tauru, District Nuh
MEWAT

C

Nuh 8 Sllrl I lari RMC

Infratech Village
Bissar Akbarpur
Tehsil and District
Nuh

lobtaillcd C
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AnT&twq -RI>o

Region S. No. IName & Address of the unit FStatus of
CTO
(Obtained/
Not

Obtained)

IStatus of action taken in case of non'compliance Present
I Status

1(Operationat/
I Non-

I Operational
1 /Dismantled

Renlark ( if Any)

mImI F–mr r

I Action IEn\'ironm ent IEC IEC

( Yes/No)ICompensation jimposcd IDcpositcd

Pal \\-al I FI s : Dccna ( io) al '\ja)’ ( loyal
RAte Plant Khasra No

24//13/2/2 min, 8/1/2, 7/2, 14

min in the revenue estate of

Village - Nlaheshpur, District –
PaIn’al

Obtained Fr–TET FF–F;F–niibmTINT

Pal\\’al l Fmnlm
Mathura Road, village .

Baghola District . Palunl

mm-LiNT; l

jimposd to 1 IQ
Vide letter No
HSPCB-

06000 1 /47/2023.

SOLID WASTE
NI AN AGENt EN

T CELL-
HSPCB. dated
30.09.2024

0 mc–-m
I Operational

Pal\val 3 FaRFfv-mmqi?Tt=cFne
Bhagola, Alapur Mathura
Road, Pal\val

HM M [@\I [GI
I Operational

IEi;;i=i;faij>==miF
Rs. 1 1.00.000/. has been reconunended

jand is presently under consideration by
I tIle Head Office

Pal\val 4 I o a

Company, Village ' Bancllari,
tlodal. Pal\\’al

Xi M [M ml
joperatiollal

r

Rs. 5, IS,000/. has been recollrlnellded

jand is presently under consideration by
the 1 lead Office
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Sr. No. 1 Name & Address of the
Units

RegIon

Panchkula

Panchkula 2

Panchkula 3

Panchkula 4

5Panchkula

6Panchkula

7Panchkula

8Panchkula

9Panchkula

t o
(Lafarge Aggregates & lal.04.2023
Concrete Industries). # 101. Ito
Ind-Area, Phaso1, Panchkula 1 31.03.2027

r
Integrated Residential Plotted
Development Project at
Revenue Estate of Village
Islam Nagar, Sector 3.4 & &
A. Kalka. Urban Complex,
Pinjore. DisH. Panchkula

s

Manaktabra . Panchkula

(Nr. MIs Stylam Industries
Ltd., ViII. Manaktabra,
Tehsil & District Panchkula),

I Unknown RMC Plant. Sukho I Not obtained IClosed bv Board I

Majri. Tagra Kangan.
Panchkula.

(Latitude:- 30.814723.
Longitude:- 76.88849)

r
Nanakpur. Kalka, Panchkula.

r
Chandimandir. Panchkula

r
Chandimandir, Panchkula,

s v a o
1, Panchku Ia 1 1 1 Rs. 13.50.000/-

recommended to
HO

a C

International Ltd. on

Sukhomajri By Pass Highway,

Panchkula (Lat: 30.79611
Long: 76.88684)

/\nNFu*q-qJ,\

I Status of Action taken in case of Non - complianceStatus of
C TO
(Obtained/N
at obtaIned)

a
( Operational/Non

I Operational/Dlsm
jantled

mo a
Environment I EC Imposed I EC

Compensation I ldeposition

NA N NA

nN Wao[NRObtained
01 .05.2023
10

1 31 . 12.2025
and closed
by its own

NAO

own

Wo a0 0

Rs. 7.30.000/.
recommended to
HO

mo aNot obtained I Closed by Board 1 EC amounting to
Rs. 91, 30.000/.
recommended to
HO

mo a o
Rs. 24.75.000/-
recommended to
HO

[mao

To amo a o
Rs. 91.35.000/-
recommended to

HO

mo a o
Rs. 91.35,000/-
recommended to
HO

mo a

mo a

mo ao
Rs. 91.30,000/-
recommended to
HO
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ArEA„N -/2/2z
Region

EM

Panipat

Patti;aT

Panipat

Panipat

Panipat

PanipT

Panipat

Panipat

Panipat

Panipat

Pan ipilt

Panipat

Panipat

Panipat

Panipat

Panipat

Panipat

S. No. 1Name & Address of the unit IStatus of CTO IStatus of action taken in case of non-complian@
(Obtained/ Not

FObtained)

o r

Mix Concrete Plant, Village Dadlana, I
Panipat

K©t®a3F;mm;ii
Plant, Village Baholi/BaI JaHan,

Panipat

m) iiiii

msvmTR=:Ma:Ii::
Concrete Plant, Village Dad lana,
Panipat

o

BminiiisnTa-m=
Concrete Plant, Village Razapur,

Panipat I4

5

Not Obtained

TETinMmT&iii–NT\:
Concrete Plant, Village Singhpura-
Sithana, Panipat

Not Obtained

[allmmm;inn
(Konark Enterprises (Part-I), Ready

Mix Concrete Plant, Village
Baholi/Bal Jattan, Panipat

o
Construction, Ready Mix Concrete
Plant, Village Baholi/Bal JaHan,

Panipat

Mm;m=rTcliFE;T:iiT
Mix Concrete Plant, Village Dadlana,

Panipat

l
Village Dadlana, Panipat

6 Not Obtained

\cm;;SIRI7

8

9

Not Obtained

Not Obtained

TJaiR=ii10

11

12

13

r
Concrete Plant, Village Singhpura-

Sithana, Panipat

r

Concrete Plant, Village Singhpura-
Sithana, Panipat

VRa-ii;i;ii===mmX
I Ready Mix Concrete Plant, Village
IBaholi/Bal JaHan, Panipat

F;iiIm==p==[R==;-NM
Concrete Plant, Village Singhpura,

Near Panipat Refinery, Panipat

I Not Obtained

Not Obtained

Not Obtained

14

15

16

Not ObtainedI

Concrete Plant, Village Singhpura,

Panipat

e

Society, Ready Mix Plant Village
Sithana, Panipat

Fi=GiGi;i
Plant, Village Sithana, Panipat

a

Not Obtained

a \c

Panipat, Sector 36, 37, Panipat

t o
Panipat

[el(a
Action (Yes /jcompensation
No)

M

Yes

T=

Yes

l®©

Bc

Yes

Yes

$28

Yes

Yes

]

: :

I

Yes

Yes

Ycs

W\

Yes

FN;

[0

@)rdcr Issued wide

INo. 1/159819/2023-

18/04/2023 &
1/274209/2025-
07/07/2025

Ea-i=M-m
No.1/273330/2025-
23/06/2025

h':c-aFim=iii;
I No.1/275430/2025.

130/07/2025

EM;m=L T(ii
I No. 1/273343/2025-
23/06/2025

mr
of EC was sent to

ECAC. Observaions
\vere raised on the

proposal sent on the

basis of documents

submitted by the unit

during personal hearing
accorded to the unit by
ECAC. The unit has

submitted the required
documents for

calculaton of EC and

case for mposition of EC
has been sent to ECAC

EC Order Is=L :Fe

No. 1/273366/2025-

1 25/06/2025

[[mmIii
No. 1/273349/2025-

123/06/2025

EC Order isisu;m
No. 1/273835/2025-

02/07/2025

[pTJiiI:=rno =
of EC was sent to
ECAC. Observaions
were raised on the

proposal sent on the
basis of documents

submitted by the unit
during personal hearing
accorded to the unit by

ECAC. The unit has

submitted the required
documents for
calculaton of EC and

case for mposition of EC
has been sent to ECAC

Emma;
No. 1/273336/2025-
23/06/2025

Fm;;mm
No.1 /279405/2025.
13/ 1 0/2025

EFman;eli=
No. 1/2742 1 1 /2025-

I 07/07/2025

Fm;miR;
Board on 17/03/2023

I Presently RMC plant is
in abandoned state.

mr m;Km
form the site,

EmiFmFeIni
I No. 1/273332/2025-
23,/06/2025

EC Order Issued vicic

INo. 1/278720/2025.
29/09/2025

M

O

EC imposed

-

FcmT

(

13,m;aT

Pendin na
HO

]I

I

n8mm

7.00.000/-

1 2,25 ,000/-

Pending at
HO

19,65,000/-

@XiX)oo -

7. 1 0,000/-

M

1 ,25,000/-

15.00,000/-

&a

t

(Operational/ I(if Any)
Non-

1 Operational
I /Dismantled

Amount EC

Deposited

(

[KiT

F Deposited

W-operational®

Ft N=Not

I Deposited

13,4=aFTc Mil=ma

[N=

FSBDismantledNoI

Deposited

M
Deposited

Non-operational IN A

7:mFTTmM;;Fat

RN ®MiiB;;F@

[N–iFa;mmTN=Km)

I Deposited

MJ

I Deposited

\\.\

EmfMs aT–BR

F==cUn

[f)=r=;inTrM

m
Dcmsited

EgmDismantled

FRI
Depsited

Eal

F==

maRiiii–JM

FR–X- ma
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Region 1 S. No. 1Name & Address of the unit

Rewari

Rewari

Rewari

Rewari

Rewari

Renrari

Rewari

Rewari

Rewari

Rewari

Rewari

Rc\\, ari

1 a

No. 16 Min East & 25 Min East, Village-
Karawara IVlanakpur, Distt-Rewari

2 a

Project Site, Village Majra Mustil
Bhalkhi, Near Chitadungra Road,

Underpass, Distt.-Rewari, Haryana
a

No. 6//16/2(3-8), 1 7/1(5- 16), 17/2(2
2) 718/1 min(7-0) total 18K-06M, Vill.
Bakhapur, Distt'Rewari

3

4

5

6

7

a

vin. Khijuri, Rewni
IBumi Ready Mix Pvt. Ltd., Vill-
AalumgiQur-Rajpura Road, Dharuhera

r
Pithanwas Tehsil and Distt Rewari

HG INFRA ENGD{EERING LIMITED,
M./KILA NO. 1 1//16& 12//20/2,

VILLAGE-PADLA, TEHSIL.
MANETHI, DISTRICT.REWARI

I
VILLAGE-KHARSANKI. TEHSIL &
DisTr.REWARI

8

9 1

Limited. RMC Plant. Sector-26-27,

Rewari

10 r
for RMC at Village- Maheswari, DisH.
Rewari.

11 o

Shiva (JV) Construction Company, Near
Sahid Subedev Hosiu Singh Pump,

Village Saharanwas, District Rewari

a

(ROB project LC No. 11), VPO Gothra

(Thappa Khori), District Rewari

Status of action taken in case of non-complianceStatus of
CTO
(Obtained/
Not
Obtained)

o rl
IAction IEnvironment lof EC

(Yes / No) ICompensationIimposed IDepositcd

RN Mbm> =c mb

nb b)

BNH NAa

rM

NA

nN

NA

FRI

Mb

[NT

nb

nN

NA

RN

nb

mb

[M

Obtained

Obtained

M)

nN

)

now, Expired

Obtained but

I now, Expired

MMMa

I now, Expired

mo m
mc m
o

m)m

37
BiZWr p--I\

mePresent

Status I (if Any)
(Operational/
Non-
Operational
1/Dismantled

Mm;;aT

me No

maO/

mt
s

FA

NA

s

r

s

F)=

s

1

r
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Region 1 S. No. 1Name & Address of the unit

Rohtak

Rohtak

Rohtak

Rohtak

Rohtak

Rohtak

Rohtak

Rohtak

Rohtak

I
Village- Humayunpur, DisH.
Rohtak

1

2

LLP PLOT NO.G-7, SECTOR-
30A, IMT, DELHI ROAD.
ROHTAK

I

Chulian%Tehsil Samplq DisH.
Rohtak.

c I

Ladhot Road. Bohar. Distt. Rohtak
Not obtained

5 c

Delhi Bypass, VPO-Bohn, DisH.
Rohtak

6 e

Bypass, Ladhot Road, Bohar, Distt.
Rohtak

Punia Construction Near I.G.

Gaushala, Suncity Extension- 1
Sector 36A,Rohtak

7

r
Kachcha Chamarjya Road. Near
Eden Garden, Sector.7
Rohtak

r a
Rohtak, Nonand Road, Vill-
Nonanad, Rohtak

I Status of CTO
(Obtained/ Not
Obtained)

©TO issued \,ide no.
HSPCB/Consent/ :

31 3298223R011CT05
1460522

Dated:23/ 12/2023

(01/0 1/2024 -
31/12/2027)

s

HSPCB/Consent/
313298224ROHCT08
8301323
Dated:24/12/2024

(24/12/2024 -
31/ 12/2027)

ms;
HSPCB/Consent/ :

313298225ROHCTO 1
00060772
Dated:20/05/2025

(20/05/2025 -
31/12/2029)

mo

FRI

[$or obtained

o

Anne$„N-R IS
I Status of action taken in case of non-compliance Present

Status

I(Operationa
I/ Non.

FOpcrational
1/Dismantled

Remark

(if Any)

t

Action (Yes / IEnvironment lof EC IEC

No) jcompensation jimposed IDeposited

mm

Mt

We

mc
board

Under Process Scaled by
board

Scaled by
board

Under Process Sea]ed by
board

Scaled by
board

Under Process Sealed by

board

n=Under ProcessC

ion for closure

jsent to HQ

through
HROCMMS

me 1

on for closure

I sent to 1 IQ

1 through
HROCMMS

We

m)Under Processc

[ received from

I-IQ & will be

implemented
within 2 days
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31

bMWWR-gbs
Region S. No. 1Name & Address of thelStatus of

CTOunit
(Obtained/
Not

Obtained)

I Status of action taken in case of non-compliance IPresent Remark
Status (if Any)
(Operational/

o No/r

OperationalAction Environment lof EC EC

(Yes / No)ICompcnsation jimposcd IDeposited I/Dismantled

FTa
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ho

List of Ready Mix Plant exists under the jurisdiction of Sonipat District.

Region is. I Name & Address of the unit
No.

O

mr ;

o

Sonipna 4

o Ta lm}===MEnsTm) ;iFeT
Akbarpur Barota, Distt Sonepat

t

iaTa 7

MV

==iRa;

mFTFhT;m==mFT6mim1FTo
MSIL Project, IMT Kharkoda. 1 31.12.2025.
Near KMP, Sonipat, Haryana.

loTmaTT

t

To-Mas I
KHASRA NO 75//19, VILLAGE
AKBARPUR BAROTA. SONIPAT

MMm1 a

Horticulture Market, GT Road

Vill Ganaur, Sonipat Haryana
131101

mjT]inml Construction 3

Company Private Limited open
land ofHSlIDC in front of plot
number 127 to 135 in Industrial
Model Township Kharkhoda,
district Sonipat, tlaryana

S

Works (Unit-II), Killa No. 4/1 .

Village Jahri, Kami Ganaur
Road. Sonipat

~"

a

88 Village Nathupur ,Kundli
Sonipat 131029 Hal'yana

)

OF PRISM CEMENT LTD) GOLD

PLUS ROAD. LIBASPUR

INDUSTRIAL AREA,
BAll Al,(;ARH SONEPAT

,Haryana

MTFm&T&iTFJmNmmam)
LTD KHASRA NO 91//2 1, 131.12.2025.

VILLAGE NAH RA, SONI PAT

Mmi:7)-VnmmFn/mc5RTtiEii
LIMITED Khasm No. 22/25, 8.
0,Village' I.iwaspur. Bahalgarh

Chowk, Sonepat, llaryana

ma
WAZIDPURSABOLI. DISTT.

SON I PAT

miiin;mt by M/s CDS Infra
Projects Pvc Ltd Village

Khanpul' I<hurd, Gohna Baroda
Road. Tehsil Gohn3. Police
Station - Baroda. District,
Sonipat, Haryana

[Bimiiii;@RaTIT
Suzuki India Ltd. at plot no'831,
Industrial Model township,
Kharkhoda Sonipat Haryana

BET:7TFbmm8m=FTI)iam=
Maruti Suzuki India I.td.PlotNo. 131.12.2025.

831. Industrial Model Town.
Kharkhoda Sonipat

a

LIMITED Village Bahalgarh Rai

Sonipat

mmcmRmn
COMPANY Pvr. LTD. KIIASRA 131.12.2025.

N06// 16.17,18.23.24.
25/1/1,25/1/2 IN’l'lIE
REVENUE ESTATE OF VILLAGE

BARWASNI. DISTRICT SON I PAT,

HARYANA.

Annexu re.A

a pI iance
(Obtained/ Not mea r 1

Obtained) I Action (Yes / IEnvironment IEC imposed IDeposited
No) 1 Com pensatiol

=T:’''’“"’

I

No NA NA

No NA NA

NANo NA

TNiNo NA

HEmRNo

NANANo

No NA N /\Obcained upto
3 r.r2.21i25

m3 NANo NA

NANANo

M NA

RT–TrA––––-–m

Be mr eT&TTRmm=iMO:
1/123948/202 16,10,000/. vide
2 dated 1 No.

11.7.2022) I1/162998/2023
dated 11.5.2023

NANANo

\ '\No NA

NANANo

F=Not obta 1 n ect e

ECAC IISPCB. I process.

r
1 (Operational/
Non.

Operational
1 /Dismantled

HimNA

[6-ii;m-=iNA

FF;;iimF;–TFmmMmim
non.operational INn. 6237392 dated 1.2.2019. Last

jand temporary ICI'O was granted for the period

closed. 1 16/03/2019.31/12/2025,
Presently. lying temporary closed

NA

EmI'at F-Tm=
I having valid CTO for the period
IO1/04/2018 . 31/03/2028

NA

mliFNA

NA t

[mmi;GT
non-operational
jand temporary
I closed.

NA

NA l

[FIiimR
non. operational
jand temporary
closed.

NA

F;;e ==iii
Inon.operational lvide No. 30334985 dated
jand temporary 121.12.2022. Last CFO was granted
lclosed. I for the period 01/01/2025 -

31/12/2025. Presently, lying
temporary closed

NA

®( mM\

ramniT r O

non.operational I\vas granted for the period
jand temporary 1 29/08/2023 . 31/12/2025,
I closed. I Presently. lying temporary closed

B??BgEatlonal.
NA

maTol;iNA

NA

FyH==Iii

AbDq"”t -€1K

HIm;imc ml ;mr TiTIE

having valid CTO for the period
l01/04/2016 . 31/03/2026

fiima;iii-mm
was issued to the unit vide No

ltSPCB/SR/2008/89 dated

14.4.2008. Unit is having valid CTO

I for the period 01/01/2023

131/12/2026.

r R
I having valid CTO for the period

l01/04/2017 . 31/03/2027
s

I having valid CFO for the period

l02/11/2018 -31/12/2032

mTR;iii:IF;i=):=M
No. 27878464 dated 28.9.2022,

1,ast CFO was granted for the
jpcriod 01/01/2025 .

131/12/2025. Presently, lying
I ternporary closed

[HEi;ii=i=miT==iT
vide No. 30607668 dated

15/12/2022. Unit is having valid
IcTO for the period 01/01/2024
31/12/2026

mm==Mr=;iTm
vide No. 30579739 dated
15.12.2022. Last C-FO was granted

I for the period 01/0 1/2024 .
13 1/12/2025. Presently, lying
temporary closed

Unit is old esublishment. Unit is

Ihaving valid CTO for the period

108/03/2023 - 31/12/2027

FaT====mmiam
vide No. 36492422 dated

28.4.2023. Unit is having valid CTO

for the period 22/09/2023 '

31/12 /2032
m==iIicTIme unit
lvide No. 44496164 dated

4.10.2023. Unit is having valid CTO
I for the period 05/05/2025 .
131/12/2026

[:TiT;;ii;rT;;ianami
vide No. 78701223 dated

127.9.2024. Unit is having valid CTO

I for the period 22/01/2025 -
131/12/2029

Ta;T;7mF;M=rTg-Lithout
I obtaining CTF/CTO from the
Board and same was sealed by

Board on dated 17.01.2026 in

I compliance of closure ordel
passed by CAQM
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AbTW„>t- tIM
IName & Address of IStatus of CTO
Ithe unit 1(Obtained/ Not

Obtained)

Region IS. No.

1Yamunanaga r

2Yamunanagar

3Yamunanaga r

Yamunanagar s

Contractor, Village
Bhamboli,

Yamunanagar

Yamunanagar

6Yamunanagar

Yamunanaga r

8Yamunanagar

o

Khajuri Road,
Yamunanagar

Yamunanagar

10Yamunanagar

11Yamunanaga r

Status of action taken in case of non-compliance

miB1
I Action (YeslCompcnsation
1/ No)

ObtainedAPCO Infratech Pvt
Ltd RMC, Village

Dhaulra, Post
Radaur, Tehsil
Radaur, District
Yamunanagar

a;iined-ii;Nlyama
Constructions Pvt.

Ltd. (RMC)
Village Gulabgrh,

Tehsil Partap Nagar
Kizrabad, Yamuna

Nagar
Not obtained YesM/s Bhagat

Fabricators, Power
House

Road, Old Hamida,
Garhi Gujran,

District Yamuna
Nagar

-Mm) FrIed yes

:mmi:=(n–iii;aii-rM
Bilaspur Road ,
Yamunanagar

Tes

YesNot obtainedM/s Puspdeep
Infrastructure Pvt

Ltd, Village
Panjupura,

Yamunanagar

-G=t;7ained Yes[/s Dee Vee Project
Ltd, Khasra No.
20/2, Village
Panjupura,

Yamunanagar

T==)tained3m1 =IJcti
Construction (Ready
Mix Concrete Plant),
Village Raiyanwala,

District Yamuna
Nagar

Yes

Yes

-FesM====dT;FaTand
Construction (RMC)

Dadupur,
Yamunanagar

YesNot obtainedDayanand
Construction (RMC),
Village BadiMajra,

Yamunanagar

mr (
I imposed Rs. I Deposited

r
sent to Ho vide letter

no

HSPCB/YR/2025/468
6 dated 24.03.2026

r
sent to Ho vide letter

no.

HSPCB/YR/2025/468
5 dated 24.03.2026

r
sent to Ho vide letter

no
HSPCB/YR/2025/467
8 dated 24.03.2026

r
sent to Ho vide letter

no.

HSPCB/YR/2025/468
1 dated 24.03.2026

r
sent to Ho vide letter

no
HSPCB/YR/2025/468

2 dated 24.03.2026

mm=lation
sent to Ho vide letter

no
HSPCB/YR/2025/468

0 dated 24.03.2026

r
sent to Ho vide letter

no

HSPCB/YR/2025/468
3 dated 24.03.2026

r
sent to Ho vide letter

no
HSPCB/YR/2025/468

4 dated 24.03.2026

r
sent to Ho vide letter

no

HSPCB/YR/2025/467
9 dated 24.03.2026

Present Status I Remark
(Operational/ 1(if Any)
Non-

IOperational
1 /Dismantled

c

Board I Board

Ti;sa-BFIETm
Board I Board

o

Board I Board

mia-tEI
Board I Board

7l;icH;}–o
Board I Board

o

Board I Board

ai;=T;–TnMT;
Board I Board

miiBTnm
Board I Board

)

Board I Board

aRiFt;y–-TaTa
Board I Board

o
Board I Board
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